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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

IN THE MATTER OF : 

Satish Kumar Goyal 

State of Haryana & Ors. 

OA No. 81/2025 

VERSUS 

MOST RESPECTFULLY SHOWETH: -

168060.56sqm. 

...Applicant(s) 

Reply on behalf of Respondent No-3 i.e. Haryana State 

Pollution Control Board through Regional Officer, 

Gurugram Region South 

...Respondent 

1, That appellant has alleged that the project proponent, 

Respondent No. 6 M/s Trehan Promoters & Builders Pvt., 

Ltd., has started construction at plot GH 3B & 3C at 

Sector-80, Residential Estate, Manesar, District Gurugram, 

Haryana in violation of Environmental Impact ASsessment 

(EIA) Notification 2006, without obtaining environmental 

clearance(EC) though the total land area of the project is 

20558.36sqm and proposed built up area 0s 

2. That present reply is being filed by Sh. Krishan Kumar. 

Regional Officer, Haryana State Pollution Control Board. 
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Gurugram South Region who is authorised and competent 

to file the same on behalf of answering respondent. 

3. M/s Trehan Promoters & Builders Pvt., Ltd., at plot GH 3B & 

3C at Sector-80, Residential Estate, Manesar, District 

Gurugram was inspected on 21.05.2025 by the team 

member of Flying Squad constituted by the commission to 

verify the compliance of Directions/ orders issued by the 

from time to time and relevant 

rules/regulations and statutory guidelines in this context; 

and found in gross violation of the directions of Commission 

of Air Quality Management in National Capital Region And 

Adjoining Area. 

Commission 

4. Further, Commission of Air Quality Management in National 

Capital Region and Adjoining Area issue closure direction 

vide letter no. F.no.16014/13/2021 
no.703/C&D 

MERD/C&D/Closure/5488-93 dated 13.06.2025. Copy of 

Closure direction is attached as Annexure R-1. 

5. Compliance of the closure order done on 26.06.2025 by 

sealing 1 no DG set-250 KVA in the presence of Sh. Vinod, 

DGM project, representative of the unit and information 

Head to Office vide letter 
was sent no 

.HSPCB/GRS/2025/830 Dated 30.06.02025 (Annexure R 

2). As per the photographs taken by the concerned filed 
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officer while executing the closure order temporary portal 

cabin, boundary wall & Excavated site were found 

established. Photographs are attached as (Annexure R-3). 

6. Further M/s Trehan Promoters & Builders Pvt., Ltd., at plot 

GH 3B & 3C at Sector-80, Residential Estate, Manesar, 

District Gurugram not obtained CTE (Consent to 

Establish)/CTO (Consent to Operate) from Haryana State 

Pollution Control Board for this project. 

In view of the submissions made herein above, present 

Reply may kindly be considered and taken on record by the 

Hon'ble Nationall Green Tribunal. 

Place: uIu Yam 
Dated: 4-o8oS 

Regional Officer, HSPCB 
GurugramRBgiO of) 

Heryana State Pollution Cortrol Board 
Gurgaon Region (Su.Ah) 

HSIIDC Complex, I!lra Floor, 
IMT Mane ar, Gurgaon 
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BEFORE THE NATIONAL GREEN TRIBUNAL 

IN THE MATTER OF: 

PRINCIPAL BENCH, NEW DELHI 

Satish Kumar Goyal 

State of Haryana & Ors. 

OA No. 81/2025 

VERSUS 

NOTARY ter 

AFFIDAVIT 

I, Krishan Kumar, Regional Officer, Haryana State Pollution 

Control Board, Gurugram (South) aged about 54 years do hereby 

solemnly affirm and state as under: 

Verification: 

1. That in the aforesaid official capacity, I am well conversant 

with the facts and circumstances of the case, therefore, I am 

competent to swear this affidavit. 

2. That I have gone through the contents of accompanying 

3. That Annexures are tycÙpy of their originals. 
reply which has been drafted under my instructions. 

...Applicant(s) 

Reci. Not 

.Respondent 

ATESTED 
N.K DABUR Regd. No. 17596 Advocate& NOA IH 

14 AUG 2O25 

Verified at Gurugram O14"day of August, 
contents of affidavit are true and correct to my knowledge and 

on the basis of information derived from the official record which 

I believe to be true and no material fact has been concealed 

therein. 

DA�ASAnÕficer 
Haryana State Pollution Control Board 

Gurgaon Region (So lh) 
HSIIDC Complex, Illrd Floor, 

20261thaie theurgaon 

FaGpaneAter 
Hayana State Pollution Control Board 

Gurgaon Region (Soth) 
HSIDC Complex, lrd Floor, IMT Mane ar, Gurgaon 
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Cornrnission foi l\ir Quality wlanagerrrent in
National Capital Region arrd

A.lioining Areas /:.roi I

Closure Direclion No. ?o3 / C&D

t. NO. I 601 4/l 3 /2021 - MERD / C&D/CLOSU RE/5 Lty p-'l I llt\ June,2025

To,

DIRECTION FOR CLOSURE UNDER SECTION l2 (2) (xi) OF IHE COMMISSION FOR AIR

QUALITY MANAGEMENT IN NATIONAT CAPITAT REGION ANO ADJOINING AREAS ACT,

2021

WHEREAS, the Commission for Air Quolity Monogemenl in Notionol Copilol Region

ond Adjoining Areos Acl, 2021 empowers lhe Commission io toke oll such meosures

ond issue directions os it deems necessory or expedient for lhe purpose of protecling

ond improving lhe quolily of lhe oir in the Nolionol Copitol Region ond Adjoining

Areos;

WHEREAS, ihe Commission, from time to lime, hos issued directions in respect of

meosures lo obote oir pollution in lhe Noiionol Copilol Region including directions

for strict complionce of oir pollution conlrol lows in force;

WHEREAS, there is o need for effective control of oir pollution In woke of the

deierioroling oir quolity scenorio in NCR ond compelling urgency lo prevent further

deteriorotion of oir quolily in the NCR;

WHEREAS, Construction ond Demolition Woste Monogement Rules, 2015 were issued

by the MoEFCC reloted to proper monogemenl of woste resulting from construction,

re-modeling, repoir ond demolition of ony civil structure, by individuol or orgonizolion

or ouihority generoting construclion ond demolition woste such os building

moteriols, debris, rubble elc. including proper environmeni friendly tronsportolion

thereof ;

2Qq'4 ...2/-

l7frrifrrd, qqr6{anrrn rrqq ffi. A.m.frfrirD. ffiqqFf. c-€frd-rrooot
({tffs: ol I -23701213, € -td, coq--n.r@gov.in

ITth tloor, Jowohor Vyopor Bhowon (STC Building), Tolsloy Morg, New Delhi'l10001
Tel:0'l I -23701213, E-moil: coqm-ncr@gov'in

M/s Trehon lris
GH 38 & 3C, Sector - 80, Residentiol Estole,

Monesor, Dislrict-Guruqrom, Horvono - l22l0l
Mobile: 7982912005

Emoil : vinod.kumor@lrehoniris.com

6Annexure R-1333
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WHEREAS, the CPCB in 2017 hod olso issued detoiled guidelines for control ond
mitigolion meosures in vorious Construction & Demolition reloled octivities, including
hondling (looding / unlooding) construciion moleriol ond Construction & Demolilion
Wosle;

WHEREAS, the Commission issued o Sloiutory Direction lo oll SPCBs / DPCC in NCR
directing for oll cunenl / upcoming C&D projecls (on plot oreo equol lo or greoler
thon 500 squore meters) in the Notionol Copitol Region to be mondolorily registered
ol lhe web portol of lhe respeclive SPCBs / DPCC. Such siles, os per the lorget loid
down in comprehensive policy issued by the Commission for obolement of oir
pollution in NCR, were required to register on lhe web portol by 31 .0A.2022, uplood
self-certificolion os stipuloled in Direction No. ll ond current provision of instollotion
of webcom ond low cost sensors 1o focililole remole moniloring;

WH EREAS, the Commission f urlher issued o Stolutory Direclion No. 59 doted
02.11.2022 direciing for oll C&D projects in lhe NCR to deploy ond ensure frequenl
ond effeclive use of odequote nos. of onti,smog guns, in proportion to the totol
oreo of construction project os per yordsticks loid down in the Direction;

wHEREAS, lhe soid construction /demolitlon projecl site wos inspecled on 21.05.2025
by o Flying Squod constiluted by the Commission. to verify the complionce of
Direclions/ orders issued by lhe Commission from time lo time ond relevont rules/
regulolions ond stotulory guidelines in lhis contexl;

WHEREAS, it wos reported ofter the inspection lhot only (01) no. onti-smog gun wos
found deployed ol site ogoinst o mondotory requiremenl of (03) nos. Also,
construclion moteriol ond loose soil wos found uncovered of site, in gross viololion
of the direciions of lhe Commission ond exlont stolules;

wHEREAS, the Enforcement losk Force constituted by the commission vide order
doted 08.01.2025, bosed on the report submilted by the flying squod. exomined the
molter in deloil in its meeting held on 27.05.2025;

WHEREAS, dust pollulion from conslruclion ond demolition octiviiies is o mojor
contribulor towords deleriorotion of oir quolily in lhe NCR ond focts in this cose ore
opporenl, undispuled ond explicil, il is felt thot issuing show couse notice will be o
mere emply formolity ond likely lo defeot ihe very purpose of the ociion being
to ken;

wHEREAS, in woke of the concerns on Air euolity in the NCR, immediole preventive
& corrective octions ore essenliol in such coses to prevenl deleriorotion of oir quolily
in the lorger public interest ond therefore the Enforcemenl Tosk Force decided to
order closure of the unii, till furlher orders ond toke legol oction;

NOW. THEREFORE, in view of the obove ond in exercise of the powers of the
commission by the Enforcemenl Tosk Force, under section 1212]rlxil of lhe Acl, reod
with explonolion, the following direclions ore issued lo the soid construclion site for
slrict complionce: I ,

?Ond'--' ...3/-
l7Arifud, qqr6rdrrrrn rfiFT (gq. Af_frfu.D. ffiqqFf, q-{m-r rooor

Ftl{FI : 01 I -23701 2 t 3, { -id, coqm-n.r@gov.in
l Trt' Floor, Jowohor Vyopor Bhowon (STC Building), Tolstoy Morg, New Delhi-l IOOOI

Tel:01 I -2370I213, E-moil: coqm-ncr@gov.in
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The Project Proponent sholl immediotely close down oll octivities/ operotions
reloied to construclion of obove soid site on receipt of this Direction.

The Projeci Proponent sholl immediotely thereofter reporl the closure of the
work ot the project site to the Commission ond Horyono Slole Polluiion Control

Boord (HSPCB).

The Project Proponenl, under no circumstonces, sholl resume the construction

/ demolition octivilies oi the site without o prior permission ond on order of
resumption f rom lhe Commission.

The DHBVNL sholl, on receipl of this closure direction sholl immediotely iniliole
oction towords disconneciion of electricol power supply io the site / unit ond

report the some to the HSPCB ond the Commission, of the eorliest bul noi loter

lhon 3 doys ofler the issue of this Direction.

ln cose of foilure in complionce with the obove directions, lhe Commission will

be conslroined to initiote oppropriote oclion, in occordonce with provisions

under ihe Commission for Air Quolity Monogement in Noiionol Copitol Region

ond Adjoining Areos Aci, 2021 ond olher relevonl lows.

For considerotion of resumption of construction octivities ot the site, the

following needs lo be complied with:

(i) After toking due corrective ond preventive meosures in respect of the

non-complionces / violotions os noled in the closure direction. ihe

project proponent sholl repor.l the some 1o the Regionol Officer

Gurugrom of the Horyono Stole Pollution Control Boord, olso under

odvise io the heodquorter office of lhe HSPCB.

(ii) The Regionol Officer, HSPCB sholl thereofter verify the conective ond
preventive meosures initioted by the unit / pro.iect proponent ond

submit o reporl in this contexl to the HSPCB heodquorter office olong
. with o recommendotion f or levying of EC chorges, os per extont

guidelines duly toking cognizonce of Slondord Schedule for EC

chorges issued by the Commission vide order doted 01.01.2025.

liii) The HSPCB sholl review lhe repori of the Regionol Officer in this context

to oscerloin ef f ectiveness of octions initioled f or complionce. levy

opproprioie EC chorges on lhe project / unil ond reolise the some, from

lhe proponent. Thereofter, o recommendotion towords resumption of

oclivities oi the site / industriol unit etc. moy be mode to the

Commission by the HQ gffice of the HSPCB.

x*,E "'4t'

I 7 ff rifr€, !rirr6{ qrqn rrE-{ (q{d$. ftft.D, ffiq qr,f, q-{ Qld- t t ooot

F{+{TS: Ol l -237012I3, { -t-g r .oq--ncr@gov.in
lTth Floor, Jowohor Vyopor Bhowon (STC Building), Tolsloy Morg, New Delhi-ll000l

Tel:O1 l-23701213, E-moil: coqm-ncr@gov.in

3

4

c

6

8335



(iv)

(v)

-4

Ihe Projecl Proponent sholl lhereofler olso reporl complionce of oll the

requisites os obove to lhe Commission, in the form of on offidovit. Ihe

indicolive procedure ond guidelines for processing of lhe coses for

resumplion, including lhe formot for lhe offidovit moy be occessed from

Closures/Resumptions >> GUIDELINES FOR RESUMPTION OF

OPERATIONS IN CLOSED UNITS.

ln exercise of powers of the Commission under Seciion l4 of the Acl,

the Member Secrelory, HSPCB or on officer nominoled by him is

oulhorised io ond sholl olso initiole oclion for prosecution under section

l4 of the Commission for Air Quolity Monogement in Notionol Copilol
Region ond Adjoining Areos Acl,202logoinsl the soid unit.

ol)
lvlem crelory

Copy for informolion ond ensuring immediole complionce to:
'I . The Member Secretory, HSPCB

2. The Monoging Direclor, DHBVNL for immediote disconneclion of power

supply of the project proponenl
3. The Depuly Commissioner, Gurugrom 1o ensure closure including

disconnection of power ond woter supply eic.

Copy lo:-
Sh. Donish Meeno. Sc. 'C'. CPCB

Copy for informolion to:-
Choirmon, CPCB

^3,&"

tu'a*./ 
---,3'1'"'{

(Gyonendro Yodov)
Under Secrelory

r 7 ft rifum, GiErf,r dncn rrfi Grs. Ct fr . frfrirD, ffiq qrrf . r$ ffi - r r ooo r
(tUTtI: 0t 1-23701213,{ -t-d r .oqrn-ncr@gov.in

I 7th Floor, Jowohor Vyopor Bhowon (SIC Building), Tolsloy Morg, New Delhi- I 1 0001
Tel:0'l I -237012l3. E-moil: coqm-ncr@gov.in
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Sub: 

Ref.: 

Regional Office, Gurugram (S) 

No. HSPCB/GRS/2025/ .30 
To 

Haryana State Pollution Control Board 
3rd Floor, HSIIDC Conplex, IMT Manesar, Gurugram 

Website -- www.hspcb.gov.in E-Mail - hspcbrogrs@gmail.com 
Tele No. 0124-2290207, 0124-2290208 

The Member Secretary 
Haryana State Pollution Control Board 

Panchkula 

Compliance Report of Closure order issued against M/s Trehan Iris 
GH 3B & 3C, Sector-80, residential Esatte Manesar Gurugram. 

DA/ as above 

Closure No. 
16014/13/202 1/MERD/C&D/Closure/5488-93 dated 13-06-2025. 

Dated: 

Direction 703/C&D/ 

Endst no. HSPCB/GRS/2025 

With reference to the subjcct cited above, it is submitted that the unit 

was visited by concerned field officer of this officc on 26-06-2025 and during visit 

closure order has been implemented on nos. 250 KVA DG set and same has been 

delivered to the representative. Compliance report of the closure order is enclosed. 

Submitted for your kind informnation & further necessary action please. 

F no. 

dated 

Regiohal Officer 
Gurugram Region (8) 

A Copy of above is forwarded to the Mcmber Secretary, Commission for Air 
Quality Management in National Capital Region and Adjoining Areas, 17 th Floor, 
Jawahar Vyapar Bhawan, (STC Building), Tolstoy Marg, New Delhi - 110001 

Regional Officer 
Gurugram Region (S) 

10Annexure R-2337



In compliance of Head Offiee-Order No. 

stote Nonesos 

COMPLIANCE REPORT OF CLOSURE ORDER 

issued by the Haryana State Pollutien- Gentrot Board, Panchkula 

under Seetien 33-A of \Aater(Prevehtion & Control of Pollution) Act, t974 & 31A 

of Ait Prevention & Centrot of Pollttion Att,4981 the unit M/s 

Sr. No. 

1. 

2 

machinery as mentioned below. 

3. 

4 

ains 

clösed on 

losure 

GH- 32 3 Sector-50,Residentia 

Signature of Rep. 

Closurt o rdhrs deliv rd at sit senstuction 

DG-25o Kvto! No. 

of the unit 

Ditchieno. o3)c D 

at the time of sealing of Plant & Machinery of the unit, has not shown any stay 

orders of any courts against the above mention Closure Orders. The unit will be 

itself responsible for watch & Ward of the unit. 

Seal Impression 

by sealing the plant & 

. Representative of the unit present 

Signature of Officers 
She Board 

horthEÂ 

GRs HscB 

11338
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Cleaner Outside
Reliable Inside

PALNUT

CPCB IV+
Compliant

GPS Map Camera

Gurugram, Haryana, India
Sector 5 Road, Sector 80, Gurugram, Haryana

122004, India

Lat 28.365314, Long 76.961965
06/26/2025 06:00 PM GMT+05:30

Note: Captured by GPS Map Camera
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FUEL INLET
GPS Map Camera

Gurugram, Haryana, India
Sector 5 Road, Sector 80, Gurugram, Haryana

122004, India

Lat 28.365456, Long 76.961944
06/26/2025 06:00 PM GMT+05:30

Note: Captured by GPS Map Camera
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GPS Map Camera

Gurugram, Haryana, India
Sector 5 Road, Sector 80, Gurugram, Haryana

122004, India

Lat 28.364273, Long 76.962096

06/26/2025 05:26 PM GMT+05:30

Note: Captured by GPS Map Camera
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